Copy toi=

1, The Diréctor General (Pbstal). C.G.0.Complex, New Delhi.

2. The Chief Post Master General, Hyderabad.
3, The Superintendent of Post Offices, sahga Reddy Division,
Sanga Reddy. ' .

uperintendent of Post Offices, Medak Division, Medak

opy to Sri. N.Saida Rao, advocate, 15 H. GPRA Qtrs,
bowli, Hyd.

opy to Sri., K.Bhaskara Rao, addl. CGSC, CAT, Hyd.
opy to Libbary, CAT, Hyd.

pare copy.
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0.A.No,1195/95 ¢

ORDER

Dt.of order:10.10,1995

As per Hon'ble

» LIS

. Heard learned

2. The applicant
Assistants in 1983.
e

worked c0nt1nously a9
£

regularised in the ys ars 1087 1988 & 1990. Their

clqlm in this OA is

to pa§ them Proéqctivity Linked Bonus for the per od

they worked as RTP/S:

3. -Similarly sit
approached this Trib
with a direction to
therein Productivity

the extant instructi

4. Accordingly,

admission stage itse
to the respondents i

(a) The applicants had put in service as RTP/SD
Postal Assisftants for minimum 240 days in each
year inding Bi1st March,
(b) The amoupt of PL Bonus would be based oh the
aVeragQ monthly emolgments of the applicants deter-
mined by divjiding the total emocluments fbr %ach
accounting year of eligibility by 12.
{c) The payﬁent of PL Bonus will be subject to the

conditions ¢f th#écheme governing such paywent-

5e The respond¢nts should comply with the above

directions within &

of communication of

Dated t The ]10th Oci,1995. | o 2
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Shri A.B.Gorthi, Member(Admn)
- ,
counsel for both- the parties,

q were appointed as RTP/SD Postal
It is stated that the applicants

q sucﬁ.till their services were

for a direction to the respondents

D) Postal Assistan%s.

iated several other employees
bnal and their OAs were allowed
the respondents to pay the appliicants

Linked Bonus in accordance with

ong.

tﬁis OA 1is slso disposed of at

oo
1f with the—follgwing, directi

L0 pay the applicants PL Bonus

e B L S

period of three months from the date

this corder. No costs.

=

Member (Admn.) -4 (3/

“Cpen Court)

mvl. (Dictated ir
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IN THE CENTRAL ADMINISTRATIVE TRIBBNAL HYDERABAD BBENCH HYDﬁRABAD.

0.A.ND, 1195 of 1995,
Bewteen Dated: 10.10.1995.
1. Y.murali Bhagvan.
2. B.Narasimha Reddy.
3. M.Rajaiah,
4. K.Ashalah,
5. M.Sangaiah.
6. P.Vénkateshwérlu. ’
7. Y.Kistaiah.
8. P.vittal.
9. P.Annapurna,
10. M.Ba8bu Rao.
11, A.Narasimha Reddy.
12. Y.Radha Kishan.
13. BkNara Goud. ves Applicants

1,
2.
3.

4.

counsel for the Applicants

counsel for the Respondent

CORAM:

The Director General (Lostal). C.G.0. Complex, New Del

The Chief post Master ¢

The Superintendent of
Sanga Reddy.

The Superintendent of

And

seneral, Hyderabad.

Medak Division,
Respondents

Post Offlices,

Hon'ble Mr.

S

A.Bb gorthi, Administrative MEJ

sri. N.Saida Rac

hi.

Post offices.-sanga Reddy Division,

Medak.

sri. K.Bhaskara Raeo, Addl. CGsC

bbr

Contd:- . .2?/-
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IN THE CENTRAL ADMINISTRATIVE TRILN™L
HYDERABAD BEWCH AT HYDERABRAD.

HON'BLE MR. A.B. GORTHI, ADMINISTRA-
: TIVE MEMBER.

HON ' BI

MEMRBER.

L
CREER/ JUDGEMENT :

DATED: / ¢/@/ 1995.

MAARES RO
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0.A.NO. //.qkij‘h; ' _
ﬂg;&dmlf~**“"“- W0 )

ADMLTTED AND INTERTIM DIRECTIONS IS5UED.

ALLOWED.
SPOSED OF WITH DIRECTIQNS.
DISMIZSED.

SED AS WITHDRAWN

REJECTED.

. ORDER L
e - AR
O ORDER AS TO COSTS.: o -
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